National Company Law Tribunal

Allahabad Bench

CPNO. \3 | ND| 2013

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 15.11.2017

NAME OF THE COMPANY: H)sion) Coi0g & Poimiz Pyt Lad,

SECTION OF THE COMPANIES ACT/I & B CODE: 32+ [ 398 ﬂ%-h-u:_ (omparieg Acd :Q 1956

SI. NO. Name Designation Representation Signature
5
2. CP NO.113/ND/2013

The case is fixed today for reporting settlement or for argument. As the

Petitioner Advocate is not available today being indisposed. The case is adjourned

to 30" November, 2017 for reporting settlement or for hearing.

Dated:15.11.2017 H.P. Chaturvedi, -

Member (Judicial)
Typed by:
Kavya Prakash Srivastava
(Stenographer)
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